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DR. P. C. MITRA: What are the trades in 
which training is being given, for how many 
trades training is given, and what is the 
duration of the training period? 

 
DR. P. C. MITRA: What are trie subjects? 

SHRI GULZARILAL NANDA: Wood-
work, house wiring, maintenance and 
servicing of household electric appliances, 
building construction, light mechanics, 
repairs, etc. 

BISCUIT INDUSTRY IN INDIA 

*161. SHRI MAHESWAR NAIK: Will the 
Minister for COMMERCE AND INDUSTRY be 
pleased to state: 

(a) the present position in the country in 
regard to the requirements of consumption 
and export of biscuits manufactured in India 
as compared to the productive capacity of the 
industry; and 

(b) the extent to which this industry is 
capable of standing foreign competition? 

(b) In view of the prohibition of imports, 
there is no question of foreign competition in 
the internal market. Indian biscuits do not, 
however, yet withstand competition of other 
countries, in foreign markets, and as such 
there have not been any sizable exports. 

SHRI MAHESWAR NAIK: May I know 
whether it is not a fact that Indian biscuit 
manufacturers represented to Government 
asking the banning of imports of biscuits? 

SHRI MANUBHAI SHAH: As I said, 
imports are totally banned during the last six 
monthly period— from January to June. 

SHRI MAHESWAR NAIK: May I know 
whether quality biscuits made in India 
compare favourably with imported biscuits? 

SHRI MANUBHAI SHAH: Very much so. 

SHRI SONUSING DHANSING PATIL: 
What are the materials used in making 
biscuits? 

SHRI MANUBHAI SHAH: They are all 
obvious things—wheat flour, cream, butter, 
vitamins, various types of essences, sugar, 
etc. 
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DR. SHRIMATI SEETA PARMA-NAND: 
May I know how much foreign capital there 
is in the biscuit factories that are working in 
India? 

SHRI MANUBHAI SHAH: Practically 
none except in one or two, like Britannia and 
Parle. 

SHRI MAHESWAR NAIK: May I know 
whether at this stage we are exporting any 
biscuits? 

SHRI MANUBHAI SHAH: We have made 
a little effort and exported about Rs. 20,000 
worth of biscuits. 

SHRI DEOKINANDAN NARAYAN: May 
I know the reasons for the full production 
capacity not being utilised? 

SHRI MANUBHAI SHAH: As soon as the 
country starts consuming more, all the 
available capacity will be utilised. 

SHRI KISHEN CHAND: May I know 
whether we are not able to export biscuits on 
account of quality or on account of the price 
competition, and have the biscuit 
manufacturers asked the Government for 
giving drawback of the excise duty on sugar? 

SHRI MANUBHAI SHAH: It is really a 
very important question, and we are studying 
it at the moment. A drawback of the excise 
duty is permitted in all cases of export. The 
main reason is that production is rather small 
in the country. Then we started the 
manufacturing of biscuits only very recently, 
and naturally the other countries in the world 
which are habituated to biscuits nave been 
producing for a number of years. We have 
just made a beginning, and we are trying to 
give an export promotion fillip to this, but it 
may not materialise in very substantial 
quantities because of the several factors 
which I have already mentioned. 

DR. SHRIMATI SEETA PARMA-NAND: 
Are there any foreign experts 

working in the biscuit factories    and what is 
their number? 

SHRI MANUBHAI SHAH: The art of 
biscuit manufacturing is very well known to 
our Indian manufacturers, and we do not have 
any foreign capital invested in them except in 
Britannia and Parle Biscuits and others, 
where they have only technical experts as and 
when required. 

VALUE OP STANDARD ACRE 

♦162. SHRI M. VALIULLA: Will the 
Minister for REHABILITATION AND MINORITY 
AFFAIRS be pleased to state: 

(a) whether the representatives of the 
displaced persons have made representations 
to Government regarding the low value of the 
standard acre taken; and 

(b) what is the present value of the 
standard acre and what are the figures 
suggested by the Bakshi Tek-chand 
Committee as the proper value for the 
standard acre? 

THE MINISTER FOR REHABILITATION 
AND MINORITY AFFAIRS (SHRI MEHR 
CHAND KHANNA) : (a) Yes. Representations 
were received in the past. 

(b) The Bakshi Tekchand Committee had 
expressed certain views for consideration by 
Government. The matter was considered by 
Government in consultation with the 
Advisory Board, of which Bakshi Tekchand 
was the Chairman, and the final decision 
taken, which had the approval of the 
Advisory Board, was incorporated in rule 56 
of the Compensation Rules, as passed by 
Parliament. 

SHRI M. VALIULLA: May I know what is 
the amount of compensation for a standard 
acre that has been given  to displaced 
persons? 

SHRI MEHR CHAND KHANNA: It is all 
given in rule 56 which has been passed by 
this very House.     It 


